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THE DEPUTY CHAIRMAN : If you
want to speak after 5 o'clock, for one hour, I
have no objection. But we cannot take it up
now because I do not want the Private
Members' Business to be disturbed. After the
Private Members' Business is over, we can
take it up. If you want, you can speak for one
hour or you can speak for two hours but the
thing is that it has a very limited scope. And I
would like the copies of the Bill to be
circulated so that the Members can read it.
And I wo6uld need the indulgence of the
House to waive the rules, which is within my
powers, to pass the Bill and send it back.
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The Bill should be cifculated two days
before.
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THE DEPUTY CHAIRMAN : Actually
what did happen was this. Again I have to
speak and take your time. The thing is that in
the absence of the Lok Sabha's sitting, it was
an extraordinary situation created. The Bill
could not be passed in the Lok Sabha in time,
to be brought over here to be passed in a
proper manner, in the proper time. That is the
reason. And the Lok Sabha sat only today, and
Mr. Thakur has got it cleared there, and he
brought it, and we have to get it done.
Sometimes there are things which are beyond
our power. If somebody dies, we cannot help
1;1 The Lok Sabha had to adjourn. That is the
thing.
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RESOLUTION REGARDING: UNPRE-
CEDENTED RISE IN THE PRICES OF
ESSENTIAL COMMODITIES AS A
RESULT OF HIKE IN ADMINISTERED
PRICES—Contd.

SHRI JAGESH DESAI (Maharashtra) :
Madam Deputy Chairperson, rise in prices is
the concern of everyone of us. Prices are
going up. The inflation rate is going up. It was
about 6 per cent some five months before, and
now it has gone up to 12.54 per cent. That is a
cause for anxiety and concern. There are no
gwo opinions about it. But, what has happened

[THE VICE-CHAIRMAN (Syed Sibtey
Razi) in the Chair]

First of all, during the year 1991, the
economic situation was so bad that utter chaos
was there. Nobody bothered to see how we
could meet the situation. Foreign exchange
reserves which were about Rs. 7,000 crores
had gone down to only Rs. 1,000 crores. At
that time also, if I remember correctly, the
inflation rate was 16.5 per cent. The growth
was negative. If the production is not increas-
ing, with increase in the money supply, the
prices are bound to go up. And the result of
that chaos is a factor why the prices are going
up now. The industrial production was
negative. The capital goods production was
negative. The manufactures production was
only up by one per cent. Nobody bothered to
see that production of mass consumption
goods was given encouragement. And that was
done in those days when I think, the situation
would not have been as bad as now. The
Government had taken several actions. It tried
to have a new policy, liberalisation policy, by
which red-tapism could be put an end to.
Wherever licences were not required, controls
were not required, the Government abolished
them. As a result, the growth of industrial
production, which was negative, has picked up
to some extent. If I remember correctly, for the
month of December 1993, the growth of
industrial production is 6.3 per cent. We
should have much more. In the early 90s, the
rate of industrial growth was over elght per
cent. From the period when the Janata Dal
formed the Government, from that time
onwards, the situation worsened and it has
come to this extent that people are now facing
difficulties. We have to take such steps by
which production would go up. One of the
reasons why the industrial production is less is
that we are not able to give power. At present,
many industries are working at sixty per cent
capacity. If they work at sixty per cent
capacity, the cost of production will go up and
by that, the prices will also go up. So, the
present Government has taken a very, very
right step which I have been advocating in-
this House. There are some
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areas where you should not see whether it is
public sector or private sector. Power is one of
those areas. It we can get power from foreign
investment, there is nothing wrong. And, I am
a person who has always advocated and
championed the cause of the public sector. But
I do feel very honestly that to see that the
public sector does not die, it should be given
power for production. I have visited the Vizag
Steel Plant. It was at the stage of operation at
that time. The Andhra Government at that time
had given an assurance that they would supply
them with power. When as a member otp the
Committee and convenor of public sector
undertakings I visited there, I said, "How are
you going to commission it ?" The reply was
that the Andhra Government at that time had
said that they would supply power. But they
did not supply power. So, they had asked the
Central Government to give permission for
captive power. Ultimately, our Government,
the Congress Government at that time, gave
power. Now it is functioning. When Morarji
was the Finance Minister, I was a Member of
one of the Committees of Parliament. I told
him, "Sir, if you have no funds, do not
estabhsh new 1ndustr1es I gave a frank
opinion. I said, "Whatever finances are
available should be given to the power sector".

I was very happy and surprised when, after
some time, I found that Rs. 5,000 crores were
given to the power sector. I feel that the root-
cause for the rising prices is that production is
not going up and production is not going up
because we are not able to supply power.

As such, I earnestly request the Members of
this House to support such power plants
whether they are in public sector, whether they
are in private sector or whether they are
undertaken by the multinationals. I have no
objection to that. There is another area and
that is petroleum. Every year, we are seeing
that the production of crude in our country is
going down and the result is that we have to
import oil for which we require foreign
exchange. In order to earn foreign exchange,
we have to see that our export increases. How
can it be increased ? It can be increase if our
products are able to compete in the world
market. As such, we have to see how we can
achieve this objective of getting foreign
exchange. When there was some difficulty
regarding cotton, we were exporting cotton
because we wanted our farmers to get good
price. But when we found that the price of
cotton was going down, we stopped the
export. Similarly, at present, the sugar
production is less this year. The Minister of
Agriculture is sitting here. I have just gone
through the report of the Finance Ministry and
found that there are several areas 18—8
RSS/ND/95
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where the production has gone down and
sugar is one of them and if necessary, we have
to import sugar. We have to check the prices.
As such, wherever possible, we should try to
increase our exports and from mat earning,
from that foreign exchange so earned, we
should be able to import and see that the
prices are kept under control.

The third point is about black money. Black
money is a powerful ~weapon in the hands of
these people who have got the money power.
With the help of this power, they create
artificial ~ shortages. Mr. Minister, I don't
believe in the theory that supply and
demand will determine the market price.
1 don't agree with that at all. As a Minister of
Civil Supplies in the State Government, I had
myself seen how the supplies are curtailed
by hoarders. The supply is there. But
with  the help of  black money, they
resort to hoarding and the supply is
curtailed. If you say that supply and
demand  will  determine the price, I don't
accept that theory as I myself had seen
it as a Minister. As such, the effort of the
Government should be to dehoard but not on

the pattern of the  State  Government  of
Himachal Pradesh. I do not want to  blame
any party. There was a question in this

House regarding carrying out of raids by the
different = State  Governments. How many
raids have been carried out by the different

State  Governments ? 1 was happy to note
that the State Governments of West Bengal
and  Maharashtra had done very well and

seized a sizeable quantity of goods.  But the
State Goven-ment of Himachal Pradesh had
conducted so many raids but not a single drop
of oil was seized there or a single gram was
seized there. Tam not blaming the
State Government of Himachal Pradesh. But
what type of raids were conducted ? Was it for
getting Haftas by those people who are in the
Civil Sugplies Department ?  What has
actually een done ? Mr. Minister, I am
happy that you have issued instructions to the
State Governments to take strict action
against hoarders. I recollect my own
experience as a Civil Supplies Minister. At
one time, there was a shortage  of  oil in
Mabharashtra and we had to take oil from
Gujarat. I called a meeting of different

associations to find out ways to solve that
problem. Oil was coming from Gujarat.
I said to them : "Don't think of making
money  for all the twelve months.
Sometimes, there are situations when we

have to serve the society". It was Diwali time

and during_ this time, generally the prices
go up. Isaid.: "For three months, you co-
operate with me. I don't say that you incur

losses during these three months". At that time
whatever profit one used to earn, 50 per cent
was the tax on that profit I said r "Fifty per
cent of the tax you are going
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to give to. the Central Government". were missing, I found out the names of the

Whatever profit you earn, at that time, 50 per
cent was the. tax. So, 50 per cent tax the
Central Government is itself sharing now
because you would not take prifit and the
Central Government would not get it.

3.00 P.M.

I told you very frankly that I am a Gujarati
and all your traders are Gujaratis. I was a
Gujarati Minister in Maharashtra and all the
oil merchants were Gujaratis and we had
adopted Maharashtra as our own State. So it
was our responsibility because oil comes from
Gujarat, from Gujarati to Gujarati. And you
see this oil was being drstrrbuted at a
Famcular rate. I told them, "Don't incur
osses. Charge your expenses interest, but on
'no-loss-no- proty basis or three months.
Please co-operate with me". I was happy that
they behaved well. Similarly, as regards the
items of daily consumption, mass
consumption, I called different associations,
both wholesale and trade, and said, "You live
and let others live. I don't want that
should starve. You make a reasonable prifit, I
have no objection to it, but I don't want you to
be profiteering. That I will not aecept and I
will not allow till I am the Minister". We held
discussions and decided that for such and such
items of retail trade the margin should be three
per cent or four per cent or even five per cent
and for items of wholesale trade it should be
one per cent. I am happy to say that they co
operated. I told them, "If the margin is more,
then I have to fix the prices". If they had kept
a higher margin, then I would have fixed the
price. But I knew that if I had fixed the prices,
then who was going to bring these items to
Maharashtra ? 1 knew we would have to
import pulses from Rajasthan because pulses
were more in Rajasthan. I did not want to
starve the people. I wanted that the people
should l%et the items of daily consumption at
reasonable prices. But it happened that there
were some black sheep also in trade and we
had taken care of them. And my experience is,
when edible oil was coming to Gu]arat 1 sard
to the Oil Exchange of Bombay. "All oil is to
be pooled by you and through your retail
outlets it has to be sold at Rs. 6.50". I
remember correctly, at that time the cost was
6 and the expenses were fifty paise. I
asked them to charge Rs. 6.50 and they agreed
to it. But there were some black sheen in the
trade and they diverted that oil. They did not
send oil to the Exchange. There are still some
honest officers in the country. I had posted
one of my most honest officers there to note
down the tanker number, quantity, despatcher
and to whom it was despatched. And in the
evening when I noticed that three tankers

persons and I took a very, very drastic action
and booked those persons under MISA.
because at that time MISA was there. And the
wholesale traders behaved very well then.
Similarly, that kind of fear has to be generated
amongst those who have black money. Even
the Finance Minister told us only yesterday
how things can improve. All our gains from
liberlisation will be melted if the big
industrialists are not 'going to pay the taxes.
And this is going to happen. I remember
correctly that when I read the Report of the
Finance Ministry for the year 1992-93, Rs.
5,000 crores were evaded by ten big
industrialists. Mr. Rameshwar Thakur must be
knowing it because he was the Minister at that
time. I raised the issue in the House also. Such
persons have to be taught a lesson. If the laws
are to be amended, let them be amended. But
if the black money is going to be pumped for
hoarding foodstuffs, foodgrains and other
items of daily consumption, then the prices
will go on rising like this. I am very happy that
we have got such a good Minister, Mr.
Antony. Everybody speaks high about him.
Why ? Because everybody knows that he
wants to do something and he is doing. But
then, something else always comes up. I was
in Maharashtra. I do not want to blame Mr.
Jakhar also. But whatever actions are taken by
the Government for increasing, what you call,
the support price and the issue price of food-
grains, the Chief Minister is the target number
one. So, farmers must be paid good prices. At
the same time, more subsidies should be given
to the Public Distribution System. We have to
do it. It is the vulnerable section of the society,
not Jagesh Desai and others who have to buy
these things from the ration shops. We don't
buy it. Those people who are below the
poverty line or those people who cannot afford
to buy it from the open market, have to go to
the ration shops. Today only I was discussing
about it with Mr. Balram Jakhar during the
lunch hour. Today there was one question on
this aspect. I am happy on one aspect. I request
Mr. Jakhar to coi.sider it. Sir, my native place
is on the Rajasthan-Gujarat border. The people
of Banswada districts of Rajasthan consume
maize, not wheat. But we are supplying them
wheat, They take it from the ration shops and
sell it at higher prices. Why don't you give
them maize ? Mr. Jakhar, if you remember,
earlier also I raised this issue in the House. I
want that our Food Ministry should procure
more coarse grains because it is for the
vulnerable section of the society. I have gone
through Q. No. 369 which is there in today's
list. According to the answer, the procurement
Drice of coarse srains like Jowar, bajra and
ragi is Rs. 260 per quintal. It means you are
buying it for the Food
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Corporation of India at this price. This is the
support price which you have announced. The
price of maize is Rs. 265 per quintal. The
price of barley is Rs. 260 per quintal. The
public Distribution System is selling the
coarse grains at Rs. 199 per quintal. It means
the net loss is Rs. 70 plus the expenses of the
Food Corporation of India. This type of a
subsidy has to be given to people who cannot
buy it from the open market. I am very happy.
I compliment the Minister because the issue
price of coarse grains is much less than the
Erocured price. It is less by Rs. 70. This is
ow we have to work. This is how we have to
see that the poorest among the poor get their
food, at least, twice a day, if possible, or at
least, once a day. At the sa.me time, I also
discussed with Mr. J::khai about the prices of
rice and wheat. You are giving fine rise at Rs.
617 per quintal. You are buying fine paddy at
Rs. 330 per quintal. If I remember correctly,
from 100 kg. of paddy you can have 66 to 70
kg. rice. Mr. Minister, you have to do this
exercise. If 66 kg. of rice comes out of 100 kg.
of paddy, then the cost of rice cannot be more
than Rs. 475 per quintal. If we include the
expenses, it cannot cost more than Rs. 525 or
Rs. 550 per quintal. We are selling it at Rs.
650 per quintal. I know that you have to make
profit from the super fine rice. I agree with
that. The super fine rice is consumed by
people like Jagesh Desai and Mr. Hanu-
manthappa, not by the common man. That
profit has to be given by way of subsidised
prices for the coarse grains. But I do feel that
this needs to be revised. We have to find put
what reasonable price is. I was in Maha-
rashtra. I must be frank. I went to the Vidhan
Sabha. I had discuss'ons with a few MLAs. |
was discussing GATT and other proposals. I
was giving them my views. But the farmers
say :
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The small farmers are very much agitated. I
personally feel that even if we have to sell at a
loss or give more subsidies to the Public
Distribution System, we must go ahead with
it. know that subsidy has been increased. In
1991-92, it was to the tune of Rs. 2,850
crores. This has been increased to' Rs. 5537

crores. There is a 100 per cent increase. But
even then tax die
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rich people.  Collect arrears of income-tax.
Black money should be done away with.
Only then will we be able to help the poor

people.  Another  point that I would like to
make is with regard to profiteering.
There should be  some mechanism by
which we can check  profiteering. Under
the Essential Commodities  Act,
profiteering is  punishable. But what is
profiteering? What is the definition of

"profiteering” 7  How are fyou gomg to ﬁnd
out whether a trader is profiteering 7 My

friends from the BIJP can help us. They

are in a better position to influence the
traders because the traders  support the
BJP. 1don't say that all traders are bad. But

it has Dsen my experience. They like to
make money at any cost. They don't care for
the poor. We have traders' associations. Call
them. Call the retailers, the wholesalers and
even the industrialists. Discuss with them and
fix the margin of profit which is agreeable to
all parties. (F n't want you to fix it
Statutorily because I Know this will lead to
corruption.  Let es experiment with this. 1
had experi-nianted it and I was successful. 1
had told them that if I were to fail, I would
impose it statutorily and then they would get
harassed. So discuss with them and the a
reasonable margin of profit at the wholesale
as well as the retail level. Something like
10to 15 items of mass consumption should
be covered under this. The association itself
should be asked to monitor it. Whenever they
receive complaint, they should look into it.  If
they do not redress the grievances, harsh action
should be taken against them. Once you for

the margin of profit, profiteering will
automatically  stop. Everybody likes to
sell the goods as soon as possible. If they

store it or hoard it, they will have to incur
storage charges and interest charges also.
Hence, once the margin of profit is fixed, the
consumers will stand to gain and the traders
will not be harassed by the  Government
officials. If J remember correctly, the Gujarat
Government had fixed the price of  pulses.
At that time we had  to  attend a meeting
called by the Civil Supplies Minister.
Babuji was the Minister of Agriculture at that
time. 1 had a talk with my counterpart in the
Gu]arat Government. "It is arbitrarily fixed

The Gujarat Minister said. "I have
controlled the prices of pulses". I said,
"You will starve the people of Gujarat.

Who will bring pulses from Rajasthan ,if your
prices  are less than what is obtainable” in
Rajasthan?" Then, he asked, "What have you
done ?" I said, "I have done this. I have raised
the margin of profit and not the prices Then
by persuasion, by cajolery and by slick also, he
tried and he was successluL So. I want the
Minister to fake ¢ the business people into-
confidence.- Everyr bodv is not bad; But if
theg don't be-h?re properly, then, you have to,,
take action. As regards price rise, even
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wife tells me that there is a big difference

between the pace she pays today and that

sue paid ten days back. Sometimes, i myself

go to the market to see what is happemng

Everybody feels the pinch of rising prices.
Inflation does exist. Now, the Huro-issue

bonds and equities which are given  to
those companies are for development
purposes.  But what is being found today V
When they take a loan at a high rate of

interest, it is only for payment of interest that
the money is utilised and there is hardly any
resources left for the expansion of
industries. I am happy that the  Finance
Minister is looking into this aspect I am sure
that he would take necessary action to see to
that such bonds are  allowed on con-ttion
that they are used for development works.
Otherwise, they should not be allowed.
The  industries should beexpanded. 1
am of the firm opinion that IF you don't have
resources, then, don't go in for new
1ndustr1es in the public sector. This T am
saying even though I am a champion of the
public  sector undertaklngs I do feel
that if the Government cannot give
Budgetary support to the public sector units,
then, don't go in for new industries but
give support to the existing public sector
undertakings. Actually, when I talk about
public sector undertakings, I should make
a mention about one other aspect; that is, at
the time when the project was prepared, so
many number of people were estimated to
be required for that much amount of work but
now it has become twice what was estimated
at that time. For this, I find fault with all of
us, including myself, because sometimes we

also say that ~ we should employ  this
person and that person, which, in turn,
results in overemployment. How are

you going to tackle this problem of
over-employment ? In fact, this is one of the
reasons for rising prices. For instance,
out of 200 people employed, only 100 people
may get work and get their wages. What is
the solution to this ? According to me, I feel
that industries must be expanded. You make
capital investment so that production
may go up without any additional
labour  costs being incurred, and, ultimately,
the prices can come down. This is what
I have suggested earlier, on a number of
occasions but, I think, the  Government
has still not accepted my plea. I feel that
the only solution is, we have to increase the
production of those ‘industries where there is
over-employment. In other words, expand the
industry, diversify the products and have
upgradation. It is then that we .will be
able to bring down the prices. Otherwise,
if we allow things to go on like this, I
don't think that the  prices can come
down. Inflation has to be checked and it
has to be checked with a heavy hand. At
the same time, the Government should
also make some changes in the
present policies. For
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instance, we have to have liberalisation. But
I find that even Government officers are
travelling by private airlines. Why do you
want to starve our own airlines ? If the timings
are not convenient, I can understand  this.
Butif the Government servants are allowed
to travel by the private airlines, our own

ublic  sector airl?nes for which the people

ave given money, will  be starved.
Why should they be starved ? I am happy
that the Prime  Minister has intervened
in the matter. I am told that the
Prime Minister has intervened in the matter
and said that it cannot be  done.
Public sector undertakings are there to cater
to the needs of the people. Then, why has it
been said that the Government servants can
travel by the private airlines ?  Are there not
public sector airlines which are able to cater to
the needs ? These things have to be taken up
because if profit is made by a public sector
unit, it will goto the people and it will not
go to the pockets of private persons. As
such, I feel that wherever it 1is possible,
the Government should see that there
is expenditure control. I don't want to go
into the mechanism of the Budget. Fiscal
deficit was  there  during the last year.
But it doubled during this year.  For the last
two years, there was fiscal deficit. In this
regard, if the IMF and the World Bank give a
correct advice, I don't think there is anything
wron% init. I am not a person who will say
that if IMF has given an advice, it should not
be accepted by us. What is wrong if we
accept such an advice ? If they want some
conditions to be fulfilled, there is nothing
wrong. In this, concern has been shown by
the IMF in its report. It isvery much
worried about the rise in inflation in
India. Itis very much worried about the
fiscal and budget deficits of the
Government of India. ~Why is it happening ?
What are the reasons ?  We have to find them
out. So, financial discipline has to be
there. At the same time, revenue
collections have also to go up. All those
who evade taxes should be brought to
book. Let me tell you here very frankly that
I am not of the opinion that if the rates of tax
are reduced, there would be greater
compliance and more tax could be
collected. I don't believe in this theory at
all. I practise taxation. I know what they do.
If the gross prifit was 10% during the last
year, this year it may be 15%. But, if you
say that, 'All right, you increase the tax by
0.5% and we accept your return', itis
not correct because only 0.5% more
is shown. They are evading tax on the
remaining 4.5% ross proﬁt which they
have made. on't ree if you say that
by reducing the tax rates, t ey are going to

comply. This is my personal exper1ence
But, at the same  time, the rates should not be
so high that they will be totally evading

the payment of taxes. Law is there. It

must be imple-
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mented, it should take its own course. But
those who evade taxes should be punished. If
there is evasion of sales tax, the State
Government concerned should take action
because ultimately the Government has to
have the resources, It only they have the
resources, they can give subsidies. If the
Government does not have the resources, how
is the Government going to give subsidies, for
the purpose of extending benefits to the poor
people ? The Government should tax those
people who can pay the taxes. I am very sorry
to say that there are certain things on which I
don't agree. What is the necessity for
exempting the people up to Rs. 1 lakh on gift
tax. which is given at the time of marriage of
a son or a daughter ? I don't understand this.
Who can give Rs. 1 lakh at the time of
marriages ? It is only the rich people. Why do
you want to part with that money ? If
resources are available, only then we can give
subsidies. 1 feel that it 1s a good subject
which has been brought for discussion by
Mathur Ji. At the same time, let us search our
hearts and give our suggestions. We have to
see as to how this evil can be curbed. Prices
are bound to go up if there is more money
supply. Prices are bound to go up if the
production level is not maintained. .Prices are
bound to go up if we are not going to have
fresh investment in the infrastructure
industries. As such, we should welcome such
sets of the Government which are going to
increase production, which are going to help
increase the production of essential items.
There is a decline in the industrial growth for
the last five years. But, when I see the figures
of this year, though it is marginal, there is a
growth in the industrial sector. But what is the
composition of the growth ? And here I am
worried. As regards capital goods, it is minus.
In the esse of manufactured goods, it is only
one per cent. But it is 16 per cent in the case
of consumer durables. For whom ? They are
for better-off sections. I feel very bad about it.
I cannot digest this thing. What I feel is that
we should give more concessions for such
industries which are producing mass
consumption items, items for the masses and
not for classes. The production of motor cars
has gone up, as per the report of the Finance
Ministry. 1 was just looking at it. But sugar
and other items are not catching up. As such,
we have to see that those goods which are for
mass  consumption must be  given
encouragement, must be given incentives by
the Government. And we should produce such
items. Then only the common man will be
benefited. I request the Hon. Minister to look
into this. I have given expression to my stray
thoughts which I had. And you are having the
Consumers Council also. You have taken
much pains. I am also a member of that
Council. And several
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groups have been formed. And I hope the
consumers' grievances, specially with regard
to quality, prices and other things will be
looked into under your leadership, by the
Consumers' Council which is working for
that. I am confident that under your leadership
of this Ministry, with Jakharji's support and
co-operation, we shall be able to meet the
present difficulties, and I hope the things will
improve. Thank you, Sir.
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THE VICE-CHAIRMAN (SYED SI1B-
TEY RAZI): Shri Surinder Kumar Singla.

SHRI M. A. BABY : Sir, my friend, Mr.
Basu. has to catch a flight I understand that
Mr. Singla would also co-operate. So, he may
kindlv be accommodated. It is his maiden
speech.

THE VICE-CHAIRMAN (SYED SIB-TEY
RAZI): Okay. Shri Nilotpal Basu.

SHRI NILOTPAL BASU (West Bengal) :
Mr. Vice-Chairman, Sir, while supporting the
Resolution moved by Mathur Saheb, 1 would
like to make a few points. To start with,
nowadays it has become a fashion, here and
outside, to quote the figures of inflation to
point out that the price situation is well under
control. But the fact is, what we are
experiencing on an everyday basis, that
inflation is a very poor indicator of the actual
price situation in the sense that it is a measure
of the increase in prices over a period of one
year, as compared to the price situation in the
previous year. So, when inflation comes
down, an impression is sought to be given by
the Government that the price situation is
coming down, but it is not so. Therefore, as
far as the price situation is concerned, we feel
that presentation of the wholesale price index
would be much more relevant for giving the
true picture so far as the prices are concerned.

The point is that the present situation that
we are passing through or the galloping prices
that we see in the market, is not a normal one
or a traditional one. In our country we have
been having the price-rise for a long time, but
today the situation is qualitatively different
from that in the past. In the past we had the
prices rising essentially because of excess
money supply due to budgetary deficit, but
today the prices are rising not only because of
the budgetary deficit but also because over
and above the budgetary deficit, we have
excess money supply on account of the new
policies initiated by the Government.

To start with, I would like to know what is
happening to the foreign exchange reserves.
What we are finding is that while our foreign
exchange reserves are going up by leaps and
bounds, for which the Government takes
credit day in and day out, that is not being
reflected in the economy in terms of a
corresponding rise in production. The
Government i fcelf has conceded and the
Finance Minister himself has conceded that
there has been no corresponding rise in
production whereas there has been
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a very big quantum jump as far as the foreign
exchange reserves are concerned. If you
convert $6 billion into Indian rupees, it is Rs.
19,000 crores. So, there is this amount of Rs.
19, 1000 crores plus Rs. 6,000 crores of
uncovered budget deficit. We have almost Rs.
25,000 crores of excess money supply in the
economy. It is not being translated into
productive activities of the economy. What is
the result of this?

We are seeing that we have excess money
which is chasing too few goods which are
there in the economy. As a result, we have the
soaring prices, and now even the figure of
inflation has started going out of control. For
the ninth consecutive week we have been
seeing that the inflation figures are also going
up and that the inflation has already crossed
the double-digit figure.

So, what can we do at this point of time?
We are seeing that this excess money that is
there, the excess foreign exchange reserve that
is there is being allowed to be used by traders
for imports. At a certain point of time when
prices go out of control, the Govemmet takes
certain emergency measures to allow the
traders to use those foreign exchange reserves
for imports. When traders are given a free
hand to import, we are seeing that they are
naturally interested in profits. They are not
interested in the well-being of the people.
They hoard this money, thereby adding to the
inflationary spiral by creating an artificial
crisis. Therefore, we demand that in order to
bring the price situation under control,
whatever import of foodgrains has to take
place, has to take place through the State
Trading Corporation. The hon. Minister is
here. Our point is that with the kind of public
distribution system we have in the country,
ours being an egalitarian country, being a
welfare society, and with whatever we say in
our Constitution, we have to do this. Import
through the traders has to stop forthwith.
Without this, the situation cannot be reversed.
All the imports of food-grains have to take
place through the State Trading Corporation.

The third point that I would like to make is
on the question of agricultural exports. Now,
we have been told by the Government, by the
Ministers concerned, that in the next five
years, we want to export to other countries our
surplus foodgrains and other agricultural
products to the tune of RS. 15-20 thousand
crores. What are we seeing as a result of this?
Already, there has been a major spurt in the
prices of a ?grlcultural products. For example,
the price of hank yarn. It has increased four-
fold in the last quarter, from January to April.
And, naturally, we find the prices of clothing
and textiles going up as a result of the
increase in the prices of hank yam. The
same thing is
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there about the price of sugar. It is also being
exported in big quantities. Now the
Government has decided to export basmati
rice. We know that ultimately there will be a
cascading effect and the prices of other
qualities of rice such as superfine rice, fine
rice, medium rice and coarse rice are
deflmtely going to go up which will hit the
prices of other staple food-grains like wheat,
Jowar and bajra.

The fourth point is about what is speci-
fically mentioned in the Resolution—the
administered price hike that was there for oil,
petroleum products, rice, wheat and other
things. Here, I would like to address one
Tesuon to the Government. Every time when

e Buget is presented, for the last two years,
we have been listening to the statement of the
Government that increasingly the Government
is going to play a passive role, the role of a
facilitator. So far as the price situation is
concerned, they are not going to intervene
directly in the market and they will allow the
market forces to operate freely so that
ultimately, the interplay of market forces can
deter-mine the prices. On the other hand,
when there is a major revenue loss due to the
various exemptions that they are giving on
account of excise and subsidies to liberalise
the economy—Iloss of the revenue which
could have been earned but is not being
actually earned because of the economic
pressures which are there as a part of the
overall economic policy regime that the
Government has 1mt1atedy—-1t is beinp made
up by administered prices. Crores of rupees
are collected by the Government just before
the Budget. I do not want to go into the details
how by doing this they are undermining the
parliamentary systcm Just 15 days or seven
davs before Parliament sits in its Session, they
are having these hikes. But the point is that
when their basic philosophy, main loglc
economic reasoning, is that market forces 'will
operate, they are not operating. The Gov
ernment is hiking the prices through the
administrative fiat, thereby collecting monev
to meet the revenue losses. Even then, they
cannot bring down the budge-tarv deceit
which is goine up. So, we are seeing that such
a situation is also addma to the inflationary
pressure and it is hitting the poorest people the
most. The hon Minister of Civil Supplies.
Consumer Affairs and Public Distribution is
sitting here For the last two years we have
been havine reports of starvation deaths.
Where have these deaths taken place? They
have not taken place in urban centres, whether
it is Kalahandi in Orissa or Koranut in Orissa,
whether it is Thane in Maharashtra or
Amrnvati in Maharashtra, in all these places.
the victims were the tribals the Scheduled
Castes and the Scheduled Tribes, who had to
face the major burden of the price situation.
They were not having two square meals a day
and they were dying. People were selling their
kids. This is the state of affairs in the country
and it is be-
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cause of the price situation that the Publw
Distribution System is being undermined and
sabotaged by the Government's over all
economic_policy measures. Everywhere, in
Kalahandi in Koraput and other places, there
have been reports that as a result of the
collapse of the Public Distribution System the
tribals have been denied the minimum
subsistence that they should get and as a result
of that, people are dving ilke flies. I also feel
sorry for the Minister because with the kind of
economic regime in which he is operating, it
is basically a very difficult task, if not totally
impossible. What I would like to point out is
that unless the Government provide certain
seed money for strengthening the Public
Distribution System, for taking over the
wholesale trade in thirteen or fourteen
essential commodities, the Public Distribution
Sys-tem in this country cannot be saved.
Yesterday, the Commerce Minister replied to
the debate on GATT. How can we manage
that sort of money to save our Public
Distribution System? But being a man from
Kerala, the Minister should know how ideally
the Pubhc Distribution System should work.
We, in West Bengal, also have some
experience of how to run the Public
Distribution System. Why is there no report
from Kerala or Bengal of starvation deaths? It
is for the simple reason that whatever adverse
affects are there, they are being cushioned off
to a large extent, through the activities of the
Civil Supplies Department, through a
strengthened Public Distribution System and
because there is a decentralised admi-
nistration, the Panchayati Raj institutions are
there and to a certain extent, we have been
able to eliminate the kind of tendencies that
Jagesh Desai was referring to —the leakages,

the bureaucratic delays and red-tapism.
Without involving the people, without
unleashing the people's initiative in this

activity, the Public Distribution System In this
country cannot be saved Such a big country as
ours cannot be ruled from Delhi. Power has to
be with the people, power has to go to the
people and in that process, the Government
will have to play i»s role. Without doing that,
the price aitution cannot be brought under
control. The Government can go on issuing a
number of orders, the Minister can be as well
meaning as he is....

400 PM.

But unfortunately he cannot reverse the
process that has started today. And the signs
of ever-growing, all enveloping crisis have
n?de it very clear that we should be prepared
to read the writing on the wall. Mr. Vice-
Chairman, Sir, through you, 1 woul'd like to
noint out that the situation car.riot remnin like
this. If we cannot re-verse the situation, this
whole crisis is going to develop into an
explosive situation in the country. At times,
we talk about, we express our concern about,
the growth of fissiparous forces in the country
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about the growth of disruptive tendencies in
the country. We are now in a situation where
people cannot have two square meals a day. I
am not talking about supplying milk. If people
are forced to sell their kids, a kind of storm is
developing. And it is not yet too late. The
Government has to act in terms of building a
reserve capital for really strengthening the
public distribution system. At one point of
time, I remember, in 1978 the Government of
West Bengal had given a concrete proposal
for creating a reserve fund of Rs. 500 crores.
Now let it be increased to Rs. 2,000 crores or
Rs. 2,500 crores. But for that, the money has
to be found, the resources have to be
allocated. And the wholesale trade of 14-15
essential commodities should be taken over
and the commodities supplied to the people at
commodities supplied to the people at grass
roots, and thereby if we cm stablise the prices
of these 14-15 commodities, we can have a
situation whereby the prices of other
commodities also will be stabilised. But for
that, the Government will have to be bold,
will have to have the political will to really
reverse that kind of situation in which we
have landed cur-selves. We have to point out
that it is true that the administered price-hikes
have taken place, but the kind of argument the
Government is advancing is not convincing.
When the petroleum prices were raised, the
Minister was pointing out. "Because of the
fluctuations in the international market we
have been force to raise the prices of the
petroleum products." But internationally,
today the oil prices are coming down whereas
we are increasing the prices of petroleum
products. It was pointed out that because of
the increase in the pro curement prices we
were increasing the price of rice and wheat.
But on closer scrutiny it was found that while
there was an increase in the procurement
prices, the increase in the prices that were
adnvnistcr-ed was disproportionately more. So
we are doubting the credentials of the Gov-
ernment. We are doubting the sincerity of the
Government in bringing the rrices down. You
see we are not criticising the Government, we
are not opposing the Government just for
opposition sake. \YP have the facts on which
we want to say that unless the overall policy
regime is changed, the overall orientation of
the policy regime is changed, the price situa-
tion cannot be brought back to normalcy. And
in a country as big as ours, as the Commerce
Minister himself was saving, our greatest
strength is our 900 million

people. Now, if we want to give these people
their real strength, if by the policies of the
Government we can create a sense of identity
amongst these 900 million people. if we can
inspire their oneness with the country we can
face any people. any force on this earth.

Unfortunately. the people are alienated
because of the policies of this
Government whatever
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struggle we want to make, whatever ene-miss
we are thinking of flghtlng out, we cannot do
it with the kind of pohcles which this
Government is pursuing. [ have

and sympathy for the Minister of Civil .Sup-
plies, lie is being given a very unkind
tieatrnent by his own colleagues. Therefore, I
would urge upon the House to adopt this
Resolution and, at the same time, take certain
concrete  measures through which we can
really bring down the prices which are soaring
and give the 900 million men and women of
this country their due share.

SHRI SURINDER KUMAR SINGLA
(Punjab) : Mr. Vice-Chairman, Sir, my senior
and hon. colleague, Mr. Jagesh Desai,
expressed satisfaction over this Resolution
which has been brought in this i-louse. But I
am cxu'emslv amused that this kind of a
Resolution has come from Shri Mathurji
whose party has played a prime role in
contributing immensely to the price rise in
this country. I can prove it. When the
Congress party came to power in 1991, the
price rise was to the tune of 17 per cent. The
Congress Earty promised to the people of this
country that they would bring down the
prices. I will come to this question later.

Slr his party is only interested in one issue,
Ayodhya. Many of my friends have saJd
that the central reason for the rise in prices is
fall in production. Why is there a fall in
production? If one watches the fail-out of
Ayodhya, one would directly blame the BJP
for the fall in production, increase in
unemployment, decline in tax collection to the
tune of Rs. 3,000 crores. This money could
have been used for the purpose of subsidy to
maintain the prices at the PDS level. But it did
not Happen. Can anybody deny it? All the
activities of this political party are geared
towards Ayodhya. There were communal
riots. There were strikes. There were bandhs
and bomb-blasts. One city alone lost Rs. 3.000
crores of tax collection. Had that tax been
collected, it would have been used to maintain
the prices at the PDS level. Even if there was
an increase in the procurement prices,
subsidies could have been increased. This is
my charge. That is why I am saying it is
amusing that this kind of a Resolution has
come from a party which has no concern for
the people of this country. They are heartless.
II is troubling me. I wish it had been brought
in by a Congress Member. »

I would like to give one more reason. It is
not easy to forget that. If one looks at the
historical trend in prices in this country, one
will find that all along prices were maintained.
Whenever there was a moderate increase in
the prices, it was only meant for the purpose
of increasing pro-ducation The very fact that
the Congress Government brought the
Essential Commodities Act goes to prove that
we were concerned about the price rise. The
Act was brought in to keep the prices
down so
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that the poor people are not affected. | want to
remind the House about the steep increase in
prices in 1977 when these peo-ple came to
power. In 1980, people thought that if the
Congress was brought back to power, the
prices would come down and they did bring
back Consrcss to power. From 1977 to 1980,
the infla tion rate was twenty-four per cent.
Similar was the case when these people came
to power in 1989. So this is the reality.
Whenever they came to power, prices went
up. This shows that they did not care for the
poor. They just do not bother about them.
Now they are just trying to shed crocodile
tears and have moved this Resolution to show
the people that they are concerned about them.
The prices were brought down in 1992. The
rate of inflation was brought down to 6 per
cent. Recently, prices have gone up and it is
very disturbing. The Government is taking a
lot of steps in the right direction. But we still
have reasons to feel concerned. One is the
opposition to the new economic reforms. That
is one of the reasons for the increase in prices.
Everybody who spoke before me said that
there is a need to make more investments.
There is a need to increase production. From
where will the investment come ? We have a
large deficit in our Budget. We do not have
funds to make new investments. The Gov-
ernment has been giving a lot of incentives to
the private sector so that they are encouraged
to make investments. We need to make
investments but we do not have funds. For
example, we need to import a large number of
petroleum products. The choice that we have
before us is either to produce these products at
home or import them. For producing them
indigenously, we will have to make new
investments. We will either have to provide
more funds or we will have to invite foreign
companies to invest so as to explore oil. Only
then prices can be brought down My friends
would oppose; they don't want this. And we
don't have funds provided for it in the Budget.
After all, you have to import. And if you have
to import, you have really to go by the inter-
national prices of the petroleum products.
There is no other choice. And you have very
limited funds available in the Bud ret itself to
subsidise the petroleum products so as to keep
their prices low. ou have really to
increase production. In the Budget speech of
mine, I did suggest one thing: when we have s
large scale public sector investment in this
country, which is to the tune of Rs. 1.50,000
crores, while keeping control over 51 per cent
of the total investment, the balance 49 per cent
con be sold out. This would fetch us
something like Rs. 70.000 crores. Now this is
the fund that will be available with us and we
don't lose control over the public sector units,
i his amount of Rs. 70,000 crores amounts to
20 billion dollars which will, actually, be our
foreign exchange earnings. A lot of people,
particularly, our Leftist friends.
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have expressed their fear over this. What /
feci is that the money realised by way of
disinvestment of shares should be utilised for
the expansion of industries. This is all the
more required because of the lack of.
Budgetary support. So, if you can utilise this
amount of 70,000 crores of rupees, available
by disinvestment of shares of the public sectoi
undertakings, for the setting up of more
industries, you will have something like 10 to
12 per cent industrial growth rate in the next,
one-and-a-half vears including the gestation
period as such. You can also build up your
infra-suructure Mr. Desai, our hon. colleague,
who is an expert in this, also would suggest
that if you bring Rs. 30 000 crores in the
power sector alone, you will find an im-
mense growth in the industrial scene, in the
production of your locomotives and so This
would also raise your tax collec-tion.
Agriculture also will show signs of
Emprovement. So, with increased tax collection,
we can, certainly, subsidise the foodgrains
production which means assist-the most poor
people of the country. ,iswhy my charge is that
this Resolution has come from the wrong side;
it should not have come from them. And, as
oilier speakers have pointed out, there has
been, unfortunately, a decline in sugarcane
production which has resulted in the increased
prices of sugar. I would recommend that the
foodgrain items directly consumed by
common people should not be allowed to be
handled by the private trade; s in the
international market. 1 would say that the
import of such com-

should, preferably, be handled by the
Government alone. There is a purpose tor this
and it is that this trade should not be
monopolised. Actually, there is a lot of
monopolisation in various fields. This is one
area. The other items are rice w heat, etc. It is
very difficult to understand when all the
political ~parties are demanding higher
procurement prices for a variety of reasons.
One reason was mat by raising procurement
prices of agricultural products, there would be
an incentive to the farmers to produce more. It
is true. A higher procurement price does give
an incentive to the farmers to produce more.
When you have allowed a large dose of
increase in the procurement prices, it is
inevitable that the issue prices in PDS would
increase. I have already mentioned that you
don't have sufficient funds available with you
to subsidise your PDS system from your
Budget. You are not subsidising only the PDS
from your Budget, you are subsidising a
number of other things. You are subsidising
the loss-making public sector units. For exam-
ple, the banking sector. The Budget of the fast
year provided for this Rs. 5,700 crores. The
Bud set of this year provided funds to the tune
of Rs. 5,000 crores. Where are we going to get
these funds from if we have to %nance and
make good
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the losses from the Budget? While subsidising
things meant for the poor people is
understandable, subsidising inefficiency and
corruption is not understandable. ~ So, 1if every

item gets subsidised from the Budget, the prices

are ound to increase. Subsidise
unemployment. But those people in the
public sector who don't have a job to

perform, have to be kept in because you cannot
throw them out, whether those people are
producing anythlng or not producing anything,
whether there is job-creation in the public
sector or not. Job-creation is the most
scandalous thing in the public sector. I have the
figures, Mr. Vice-Chairman, Sir, about the
job-creation levels in the pubhc sector and the
private sector. I hope that most of  the
Members would agree on how job-creation takes
place in the public  sector units. Whether it
is productive creation or unproductive
creation, it leads to no production. Then, it is
bound to result in price rise. Whether this party
runs_the Government or some other party runs
the Government, you have to have a production
increase in this economy. So, my whole point
is, if we are all serious, as we represent the
people S interests most, let us come together and
fight the losses of resources in our economy, let
us find out whether the losses take place due to
our inefficieucy, whether the losses of
resources  happen because of corruption and
whether the losses of resources happen because
of loots that are happening.  As 1
mentioned earlier—Mr. Desai has also
mentioned about this—tax evasion—I am a
member of the Parlimentary Committee on
Finance —as informed bya well-known tax
administrator in one  of our meetings, is to

us the tune of 100%. Itis 100 percent tax
evasion, which  means the country is
losing something like Rs. 22,000 crores
every year. This is his estimate. And the
estimate of people outside the
Government is  probably Rs. 50,000 crores,
which is a loss in taxes, with the tax

administration colluding with the tax avoiders

and tax evaders. If this is the situation, how
do you generate your resources to feed
India's  teeming millions who are poor
and  who cannot afford. The one point

which 1 emphasise is that I am not for the
existing job structure which is highly
unproductive. 1 am saying that you create more
jobs, you create more productive systems in
this country. I give you an example from
Punjab, the State I come from. From 1980
to 1994, Mr. Vice-Chairman, Sir,— this is an
important point which I am mentioning—
Punjab's allocation of  funds for the power
sector rose from 18 per cent to 64 per cent. We
could have adopted like Mr. N. T. Rama Rao,
the  subsidised schemes of giving sarees and
free rations. But we did not want that. We
wanted that let the power be given to the people,
the power which ~ generates wealth in the
society. If people have power, they will
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generate wealth, they will generate income,
they will generate employment, and they need
not have to beg before the Government. It was
towards that end. So, if you want India to
move on productive lines tomorrow, let every
paise in the Budget be invested, spent, not
really in the way in which the State
Governments like West Bengal and other
States are  doing—spending only in
maintaining the unproductive systems—but
spent in a manner where it generates income
for the State, where it generates employment
for the people of that State. So, that is the
lesson which one can learn from Punjab if you
really want to go ahead. Then you can build
your industry, you can build your agriculture. I
have mentioned what I wanted to. So, keep the
prices permanently stabilised. That is the fust
point which I wanted to make.

Sir, the second thing is that there is a need
for v1g11ance In the immediate sense, I am
talking about the profiteering that takes place.
The hoarders have a tendency to hoard for
profiteering and that gjnerates black money.
So, that hoarding tendency should be under
check. You have the Essential Commodities
Act which you can use. But it should be used,
not with some discretionary powers of the
officers to collect some money, but for a vert
clear-cut purpose.

Lastly, Sir, I want to suggest that the new
economic p011c1es should move faster and in a
bolder way. And here a correction is needed
so that the resource wastage is minimised and
new resources are generated which in turn
create more production. For this, I would like
the whole House to make an addition to this
Resolution that we support the new economic
policy to strengthen our production-base so
that the prices are permanently stabilised.
Thank you, Sir.

SHRI S. MUTHU MANI (Tamil Nadu): T
hank you for providing this opportunity to me.
I rise to support the Resolution moved by Mr.
Mathur, urging the Government to take
immediate steps to bring down the prices.

It is a matter of regret that the buying power
of a common man is an all-time low and he is
unable to buy even the essential commodities,
necessary for one square meal a day. It is
because the wages or the earnings of a
common man have increased by fragments
whereas the prices Of commodities have sky-
rocketed. The entire Opposition has been
expressing its concern over the matter for the
last three years but, as usual, the Centre has
done nothing serious to control the price rise.

Many hon. Members who spoke on this
Resolution pointed out the total failure of the
Congress Government to roll back the price*
in 100 days. But even after its
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miserable failure to check price rise, the
Government speaks volumes about checking
inflation, balance of payments and micro and
macro economy. I would like to ask, what is
the use of these theories when prices of even
essential commodities are rising everyday. I
would like to ask the hon. Ministei whether
the Government has taken any serious
measures to find out as to why the prices are
rising. I say this because the crops have been,
good and even the procurement has been
good. I can understand if there has been any
shortfall in production of foodgrains in the
country. But that is not so. I am happy that
unlike the Ministry of Finance, the Ministry
of Civil Supplies is frank in admlttmg the
fact, at least. The latest Annuai Report of the
Ministry of Civil Supplies observes that
despite a record procurement of wheat, rice
and higher production of edible oilseeds,
prices continued to show a rising trend during
1993 and 1994. The report goes on to ;ay that
unlike in 1992-93, 1993-94 inflation was
marked by steep price rise in respect of
essential commodities of mass consumption
as compared to other non-essential and
manufactured goods. This is what the Civil
Supplies Ministry has to say. But the Finance
Minister is complacent in talking at length
about foreign exchange reserves and tackling
of inflation. I wish to ask a simple question.
What is the use of your foreign exchange
reserves and your ritualistic Budget if the
essential commodities are beyond the reach of
the common man ?

The tragedy of the country is, those in
power at the Centre forget that majority of the
people in our country, particularly those in
the rural India, constantly struggle to earn one
square meal a day. They have nothing to do
with Budget and balance of payments. They
don't even understand this. But the fact is that
those people who sweat and toil in the fields
and industries are unable to buy food for
themselves. While the prices of foodgrains
rule high in the market, the farmers don't get
good price for their produce. Even
agricultural labourers are not well-paid. It is
the middlemen, the traders, who rule the
roost. They buy foodgrains at the time of
harvest at a low price, store it for some time
and dispose of at a very high price when the
demand increases. I say it with full
responsibility that the Government has not
taken any steps to check the operation of such
mafias who are the root cause of price rise.

In 1993-94, among primary articles, there
was an unprecedented spurt in the price index
of vegetables. The cost of vegetables went up
by 109.7 per cent, pulses by 21.8 per cent,
oilseeds—21.3 per cent; rice—12.2 per cent;
wheat—7.3 per cent; groundnut 0il—37.9 per
cent. But unfortunately, the income, the
wages, of the common man did not register
even a mar-
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ig;lnal increase. The price rice has actually put
im in a pathetic situation of starvation.

I know the sincere steps taken by the hon.
Miniser in making the public distribution
system effective and easily reachable, I also
remember the promise made by the hon.
Prime Minister to reach the public distribution
system to every door. I do not know how
many doors have been fortunate. But the fact
is that a lot moro needs to be done if the
people have to really benefit from the public
distribution system. I say this because this is
the only system through which the poor could
get some foodgrains to make gruel, at least.

The Centre has to be very careful in
keeping the public distribution system acces-
sible to the poor. But contrary to this, the
Centre goes on increasing the prices of
commodities sold through the public distri-
bution system, from time to time. As a
consequence, when the State Governments
effect a price rise, the people turn angry
towards the State Governments because they
think that it is the State Governments which
have increased the prices.

Besides increasing the prices, the supply of
foodgrains to the public distribution system
has also been reduced. While the foodgrains
supply was 19.14 million tonnes in 1992, it
fell sharply to 13.54 million tonnes till
October, 1993. This was not because of any
shortfall in production. On the contrary, it
was because the Food Ministry allowed the
Food Corporation of India to sell rice upto 1.5
million tonnes and wheat upto 3 million
tonnes in the open market between January
and October, 1993.

The procurement of rice for the Central
Pool during the 1992-93 marketing season
was 13.05 million tonnes as against 10.25
million tonnes during the previous season.
Still, the Centre does not allocate enough rice
to States, as demanded by them. For example,
Tamil Nadu has been demanding, at least, one
lakh tonnes of rice to meet its requirements
under the public distribution system. But the
Centre has always allocated less. So also in
the case of sugar allocation. If a State is ruled

tpposition parties, the Centre becomes
tlght- sted. This attitude must change. I take
this opportunity to request the' hon. Minister
of Civil Supplies to allocate more rice and
sugar from the Central Pool, as demanded by
our hon. Chief Minister.

One feels a little relieved that the inactive
Centre has, at least, taken some decision on
18th Apr11 It is learn that without just
rejoicing over the 15 billion dollars of foreign
exchange reserves, the Government has
decided to import sugar and edible oils. But
the decision of Government regarding the
other essential items like rice and wheat



299 Resolution re. unprecedented
rise

is not encouraging. According to reports, the
Government proposes to intervene on the
basis of the record foodgrain stocks with the
official agenices and also through open
market sales by the Food Corporation of India
and other State Government agencies. But this
is not enough. The Centre would have to meet
the demand of the States as regards essential
commodities, to see that the people, the
working class, get, at least, the essential items
for their livelihood. There should not be any
gap between the demand and supply from the
Central Pool to the various States.

Before I conclude, I would urge upon the
hon. Minister to prevall upon the Government
to take_ steps on a war-footing, to check the
rising prices immediately. They should roll
back the prices, as promised in their election
manifesto. If the Government fails to save the
people from this unprecedented situation of
soaring prices, the people of the country
would teach a befitting lesson at the
appropriate time.

With these words, I support the Resolution.
Thank you.
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5.00 p.M.

THE VICE-CHAIRMAN (SYED SIBTEY
RAZI) : Mr. Pachouri, the time of the Private
Members' Bill is over. We will take up other
Legislative Business. You will continue when
the House takes up this subject again.

Now, we take up the Government
Legislative Business.

THE MANIPUR PANCHAYATI RAJ
BILL, 1994

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI RAMESHWAR
THAKUR) : Sir, I beg to move e:

That the Bill to provide for the constitution
and organisation . of Panchayats as units of
local self-Govern-ment in the rural areas of
Manipur and for matters connected
therewith and incidental thereto, as passed
by the Lok abha, be taken into
consideration.



